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I m  Gardena ia Assam
SS18. Shri B. N. Shastri: Will the

Minister of Commerce be pleased to 
state:

(a) whether Government propose 
to constitute a Corporation for run
ning the un-cconomic tea gardens in 
Assam which are closed or are going 
to be closed shortly; and

(b) if so, the details thereof?
The Minister of Commerce (Shri 

Dineah Singh): (a) No, Sir.
(b) Does not arise.

Railway Lands

S517. Shri B. N. Shastri:
Shri Swraj Bhan:

Will the Minister of Railways be 
pleased to state:

(a) the total acres of arable land 
under the Indian Railways;

(b) the percentage of that land 
leased out for cultivation in terms of 
acreage;

(c) the amount the Railway Autho
rities received as revenue or rent from 
the lessees during the year 1963-M; 
m d

(d) whether Railways propose to 
organise a farming squad to grow food 
on the land thus available?

Th* — -«■*— at b B « i n  (Bbri 
CL M. VlMHMta): <a) Approximately 
MjMB MOM.

(b ) Approximately 40,000 acres, 
which im t a  out to 91 per cent.

(c) Rs. 4.07 lakhs.

(d) No. However, the Zonal Rail
ways have been asked to permit the 
owners of adjoining fields, in the case 
of land between stations and the rail
way employees in the case of land 
within station limits, to cultivate the 
surplus Railway land, free of charge 
upto June 1968.

B.G. Line from Siliguri to JOgighops

3SI8. Shri B. N. Shastri: Will the
Minister of Railways be pleased to 
state:

(a) whether the construction of the 
Broad Gauge line from Siliguri to 
Jogighopa on the North-East Frontier 
Railway has been completed;

(b) if so, when the line will be 
thrown open for running passenger 
trains; and

(c) whether it is proposed to ply a 
Railway ferry from Jogighopa to 
Pancaratna over the Brahmaputra?

The Minister of Railways (Shri
C. M. Poonacha): (a) and (b>. The 
Siliguri-Jogighopa new B.G. line has 
already been completed and opened 
for passenger traffic from 1st January, 
1966.

(c) There is no such proposal.
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Overbridge near Gaadl-GaoJ (S.C. 
Ely.)

3520. Shri M. N. Reddy: Will the 
Minister of Railways be pleased to

->te:

a) whether Government have any 
scheme under consideration for the 
construction of an over-bridge “Serosa 
the railway line near Gandl-Ganj in 
Nizamabad Town in South Central 
Railway;

(b) it 10, the action taken to under
take Its construction; and

(c) if not, the reasons for the 
delay?

The Minister of Ball ways <8feal 
C. K  Poonacha): (a) and (b). The 
Railways construct road over/under 
bridges in replacement of busy level 
crossings provided the schemas are 
sponsored by the State Government 
and provided the State Government 
or the Road authority agree to bear 
their share of the cost as required 
under the extant rules.

No Arm proposal tor provision of a 
road over-bridge in replacement of 
the existing level crossing at Gandi- 
Ganj in Nizamabad Town has so far 
been sponsored by the Government of 
Andhra Pradesh. As and when the 
State Government do so, and indicate 
the year in which they would be able 
to find funds for their share of the 
cost and also to take in hand the con
struction of the approaches, the Rail
ways will correspondingly take neces
sary action for construction of the 
bridge structure.

(c) Does not arise.
Nizamabad Railway Station

3521. Shri M. N. Reddy: Will the 
Minister of Railways be pleased to 
state:

(a} whether Government have any 
proposal for the construction of Retir
ing Rooms and enlargement of First 
and Second Class waiting rooms at 
Nizamabad Railway Station on the 
Kactiiguda-Manmad M.G. Line;

(b) whether there is also a proposal 
for the construction of latrines, served 
by septic tanks, in the first and second 
class waiting rooms; and

(c) if so, the action taken in regard 
to the proposed consructions?

The Minister of Railways (Shrt 
C. M- Poonacha): <a) No. A  proposal 
In this connection waa however dis
cussed In Divisional Railway TTsen’ 
Consultative Committee, but on exami
nation was not found justified.

(b) No.
(c) Does not arise.




